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HIGH COURT OF JUDICATURE AT BOMBAY
NOTIFICATION

No. P. 0703/2009.— In exercise of the powers conferred by section 5() and (2) of the Right to
Information Act, 2005 read with Rule 15 of the Bombay High Court, Right to Information (Revised)
Rules, 2009 and in Partial modication of the Notification dated 19th July 2011, the Hon’ble the
Chief Justice is pleased to designate Shri Samarendra Prakashrao Naik-Nimbalkar, Deputy
Registrar, High Court, Appellate Side as the Public Information Officer in place of Shri Sameer S.
Kanthale, the Deputy Registrar, High Court, Appellate Side, with immediate effect.

High Court of Judicature Dr. SHALINI PHANSALKAR JOSHI,

at Bombay, Registrar General.
dated.the 24th June 2014. :
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